HIGH COURT OF JUDICATURE AT ALLAHABAD

OFFICE MEMORANDUM

No. 113/ Admin (Services)/2024 : Allahabad: 26 February, 2024

Pursuant to Notification/Appointment Nos. 9/Do-4-2024 dated
04.01.2024, 22/Do-4-2024 dated 09.01.2024, 53/Do-4-2024 dated 18.01.2024
and 112/Do-4-2024 dated 19.02.2024 Hon’ble Court has been pleased to post
following 68 candidates of Civil Judge (Junior Division) Batch 2022 in the district

mentioned against their names:-

Sl Name Home District Place of Posting
1. Sushri Nishi Gupta Kanpur Nagar Mahoba

2. Sushri Nidhi Mishra Basti Sant Kabir Nagar
3. Kamal Kant Tiwari Lucknow Barabanki

4. Sushri Sonakshi Singhal Uttarakhand Muzaffarnagar
5. Tanay Akash Bihar Basti

6. Sushri Abha Rani Bihar Basti

7. Vinay Kumar Pandey Prayagraj Jaunpur

8. Pawan Kumar Sharma Deoria Gorakhpur

9. Sushri Ankita Muzaffarnagar Moradabad
10.  |Sushri Akanksha Pathak Sant Kabir Nagar Gorakhpur

11.  |Sushri Shaifali Chandravanshi|Ghaziabad Budaun

12.  |Sushri Shailja Agra Jalaun

13.  |Sushri Shelly Sharan Firozabad Hamirpur

14.  Prashant Kumar New Delhi Budaun

15.  |Abhinav Tripathi Gorakhpur Sant Kabir Nagar
16. |Sushri Prerna Yadav Kanpur Nagar Jhansi

17.  |Sushri Ayushi Uttarakhand Shahjahanpur
18.  |Pawan Singh Tomar Madhya Pradesh Banda

19.  |Sushri Neha Agrawal Madhya Pradesh Mahoba

20.  |Sushri Pragati Basti Sultanpur

21. |Akash Yadav Moradabad Lakhimpur Kheri
22.  |Sushri Sukriti Singh Prayagraj Jaunpur

23.  |Sachin Nayal Uttarakhand Shahjahanpur
24.  |Sushri Tanya Singh Muzaffarnagar Shahjahanpur
25.  |Piyush Kumar Bihar Basti

26. |Aarush Basti Pratapgarh

27.  |Vishal Thakur Himanchal Pradesh |Budaun

28.  |Sushri Isha Rai Varanasi Chandauli

29.  |Sushri Sonal Singh Gorakhpur Maharajganj
30. |Sushri Ruby Singh Mathura Mainpuri

31. |Shubhanshu Das Kanpur Nagar Banda

32. |Sushri Tanya Sharma Lucknow Rae-Bareli

33.  |Abhishek Jaiswal Sonbhadra Varanasi

34. |Sushri Meghali Singh Lucknow Balrampur

35.  |Sushri Akansha Singh Ghaziabad Shahjahanpur
36. |Ankit Kumar Basti Maharajganj
37. |Rohit Patel Varanasi Jaunpur

38. |Amar Singh Hardoi Balrampur

39. |Sushri Bhawna Tomer Baghpat Shahjahanpur
40. |Shubham Malviya Prayagraj Jaunpur

41.  |Sushri Karishma Yadav Ghazipur Varanasi




Sl Name Home District Place of Posting
42. |Mohd Juned Bahraich Gorakhpur
43. |Ripudaman Singh Jaunpur Azamgarh

44. |Ramesht Dhar Dwivedi Kaushambi Azamgarh

45. |Aman Rai Lalitpur Jhansi

46. |Sushri Anubala Sharma Ambedkar Nagar Sultanpur

47. |Sushri Vyadisha Yadav Auraiya Unnao

48. |Smt. Ruchi Ghaziabad Etawah

49.  |Sushri Abhilasha Saini Fatehpur Azamgarh

50. |Anshuman Vikram Singh Varanasi Azamgarh

51. |Sushri Tanya Saxena Kanpur Nagar Prayagraj

52 Shreyansh Nigam Firozabad Jhansi

53..  |Abhinav Kumar Dubey Bhadohi Sonbhadra
54.  |Sushri Ankita Barabanki Pratapgarh
55.  |Abhishek Swami Chitrakoot Azamgarh

56. |Sushri Pratibha Chawdhary |Bhadohi Azamgarh

57.  |Prateek Arya Ambedkar Nagar Sultanpur

58 Sushri Pragati Moradabad Sitapur

59.  |Sushri Akanksha Pushkar Gautambudh Nagar |Shahjahanpur
60. |Sushri Anamika Etah Lakhimpur Kheri
61. |Alekh Nandan Bahraich Pratapgarh
62. |Akash Kanpur Nagar Pratapgarh
63. |Arpit Raj Lucknow Pratapgarh
64. |Sushri Janhvi Tripathi Ayodhya Basti

65. |Sudhanshu Singh Agra Jalaun

66. |Sushri Ananya Singh Meerut Moradabad
67. |Hemant Kumar Prayagraj Kaushambi
68. Kapil Sharma Gautambudh Nagar |Etawah

The above-mentioned candidates shall proceed to take over charge in their
districts on or after 01.03.2024 in compliance of Hon’ble Court’s notification,
which will be issued, very shortly.

BY ORDER OF THE HON’BLE COURT,
sd/-

(RAJEEV BHARTI)
REGISTRAR GENERAL
No. 113(i)/Admin (Services)/2024 : Allahabad : 26 February, 2024

Copy forwarded for information and necessary action to:

1. The Executive Chairman, U.P State Legal Services Authority, 3rd Floor, Jawahar
Bhawan Annexe, Lucknow-226001 (through E-mail)

2. The Pramukh Sachiv, Niyukti, U.P Shasan, Lucknow. (through E-mail)

3. The Pramukh Sachiv, Nyay Evam Vidhiparamarshi, U.P Shasan, Lucknow.
(through E-mail)

4. The Director, Institute of Judicial Training & Research, UB Lucknow (through E-
mail)

5. All the District & Sessions Judges, District Courts of the State of Uttar Pradesh
(through E-mail)

7. The Senior Registrar, High Court, Lucknow Bench, Lucknow (through E-mail)

8. The Senior Registrar (Judicial) (Confidential), High Court, Allahabad. (through
E-mail)

9. The Registrar (Judicial) (Budget), High Court, Allahabad. (through E-mail)



10. The Joint Registrar (Judicial) (Computer), High Court, Allahabad. (through E-
mail)
11. The Assistant Registrar (Admin. A-3) Section, High Court, Allahabad. (through
E-mail)
12. PS. to Hon’ble Judges, with the request to place this notification before the
Hon’ble Judges sitting at Allahabad & Lucknow for their Lordship’s kind perusal.
(through E-mail)

BY ORDER OF THE HON’BLE COURT,

sd/-

(ARUN KUMAR TIWARI)
ASSISTANT REGISTRAR (SERVICES)



